457 Matters under

sufficient for such a huge population of the
State. The main profession of the people
living in Western Uttar Pradesh is Agricul-
ture, but agriculture cannot absoib the entire
growing population. the intelligent and bril-
liant students in Western Uttar Pradesh have
to goto South India for medical andtechnical
education and are deprived of higher medi-
cal andtechnical education in the absence of
sufficient number of medical and engineer-
ing colleges there. | request the Central
Government to provide more funds 1o the
State Government of U. P. to open more
medical colleges, Engineering colleges and
Agricultural Universities in Western Uttar
Pradesh in the next five year plan.

(iv) Need to construct Sakari-Has-
anpur railway line

[Translation)

SHRI DASAI CHAUDHARY (Rosera):
Mr. Deputy Speaker, Sir, | would like to raise
the following under Rule 377. A survey was
conducted in 1975-76 forthe construction of
Sakri-Hasanpur railway line. The survey
report is still pending with the Department.
This area is very backward and there are no
means of communication. A lot of resent-
ment is there among the local people on this
Issue.

Therefore, Government should take
necessary steps immediately for the con-
struction of Sakri-Hasanpur railway line.

[English]

(v) Need todrawup an action plan
to provide permanent relief to
people affected dueto drought
in Phulbani district of Orissa

SHRINAKUL NAYAK (Phulbani): Phul-
bani district of Orissa is predominantly in-
habited by Scheduled Castes and Sched-
uled Tribes. Most of the SC & ST people live
in the forest and earn their livelihood by
collecting forest produce like flower brooms,
Mahuaflowers, Mahua seeds, mango seeds
and also the roots of some plants Apartfrom
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this, turmeric is their main cash crop. This
district is very famous for the high quality
turmeric grown in the hilly land.

Due to some abnormal behaviour of
monsoon last year and also due to some
peculiar climatic change these forest pro-
duce are not grown adequately. Almost a
drought situation has been prevailing there.
Phulbani is a drought prone district, but this
year the situation is worse and due to such
adverse climatic condition the people are
facing serious financial problem. They are
not able to get even minimum daily needs.

As such, | urge the Government to
depute a team of experts to undertake a
detailed study on the erratic behaviour of
monsoen in Phulbani district. An action plan
should be immediately drawn up to provide
some permanent relief 1o the people who
very often face this kind of situation in that
district.

[English)

(vi) Need to declare Sawai Mad-
hopur district of Rajasthan as
an industrially backward dis-
trict

DR. KIRODI LAL MEENA (Sawai Mad-
hopur): Sawai Madhopur of Rajasthan is a
SC/ST dominated area. It is a reserved
constituency on this account. Due to the
existence of 7 large and small rivers, there is
sufficient supply of water, The Chambal river
can be used for generation of power. Due to
backwardness, thereis a serious problem of
starvation and unemployment in the area.
Apart from agriculture, industry is a major
source of employment. The main Delhi-
Bombay broad gauge line passes via Sawai
Madhopur. It is a very backward area from
the industrial point of view. In 1969-70, aunit
of Bombay High was shifted to Mathura
(U.P.) from here inspite of its being an appro-
prate location. Recently, a chemical fertil-
1ser plant of Juhari Agro and Chemical Ltd.
had been sanctioned to be set up at a place
called Barbara in the district. After having
spent seven crore rupees that plant was



